8| TEM No. MMVt 6 COURT NO. 2 SECTI ON XI A

SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (CGvil) No. 1670-71/06

T.R Vijay Kumar
ers

VERSUS

State of Kerala & Os.
Respondent (s)

Date: 18/1/2006 :This Petition was called on for nentioning today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTICE B.N. SRl KR SHNA
HON BLE MR JUSTICE DALVEER BHANDARI
For Petitioner (s) M. M P.Vinod, adv.

For Respondent (s)

UPON bei ng nmentioned by counsel the Court nade the follow ng

ORDER

Li st on due date.

[ SUVAN WADHVA]
(MADHU SAXENA)

COURT MASTER
COURT MASTER

petition



